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NOTIFICATION PUBLISHING AMENDMENT
IN REGISTRATION OF NEWSPAPER
(CeENTRAL) Rures, 1956

THE MINISTER ror INFORMA-
TION anp BROADCASTING (Dr.
B. V. Kesgar): Sir, I beg to lay on
the Table, under sub-section (2) of
section 20A of the Press and Regis-
tration of Books Act, 1867, a copy of
the Ministry of Information and
Broadcasting  Notification S.R.O.
No. 1268, dated the 15th April 1957,
publishing an amendment in the
Registration of Newspapers (Central)
Rules, 1956. [Placed in Library. See
" No. S-58/567.1 \

MESSAGE FROM THE LOK SABHA
Tmé: CopyriGHT BILL, 1957

SECRETARY: Sir, I have to report
to the House the following Message
recerved from the Lok Sabha signed
by the Secretary of the Lok Sabha:

“In accordance with the provisions
of Rule 120 of the Rules of Pro-
cedure and Conduct of Business in
Lok Sabha, 1 am directed to inform
you that Lok Sabha at its sitting
held on the 27th May 1957, agreed
without any amendment to the
Copyright Bill, 1957, which was
passed by Rajya Sabha at its sitting
held on the 15th May, 1957.”

LEAVE OF ABSENCE TO SHRI1 P. C.
BHANJ DEO

Mgr. CHAIRMAN: I have to inform
Members that the following letter
dated the 22nd May, 1957 has been
received trom Shri P. C. Bhanj Deo.

“l am making this application for
leave trom my sick bed. I have
been seriously ill with typhoid, and
although remission of fever has
taken place, other complicating
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factors like pleuro-pericardium and
muscular pains in my ribs have sct
back my rate of progress in recove-
ry, being the unfortunate concomi-
tant of my extreme weakness. This
weakness has worked havoc in my
system, and 1 am unable to walk
even now without the aid of two
servants.

In such circumstances I humbly
pray that I may be granted leave
till the 10th of July as it 1s not
possible that 1 can regain strength
to resume normal activities before
that time according to medical
advice.” ‘.

Is it the pleasure of the House that
permission be granted to Shri P. C.
Bhanj Deo for remaining absent from
all meetings of the House during the
current session?

(No hon. Member dissented.)

Mr. CHAIRMAN: Permission 1o
remain absent is granted.

—
7

THE BUDGET (RAILWAYS), 1957-58&
—GENERAL DISCUSSION—contd.

" Mr. CHAIRMAN: Now we will take:
up the General Discussion of the Rail-
way Budget.

We have again received a very large
list of Members who wish to partici-
pate. We have assigned two days. I
am asking the Minister, Shri Jagjivar
Ram, to reply to the debate at 5
o’clpck this evening, day you can
carry on till 5 sitting through lunch
hour. If you curtail your speeches,
more people will be able to partici=
pate. It 1s not the fault of the Chair
that everybody who wants to speak 1s
nol able to speak. Dr. Kunzru.

Surt H. N. KUNZRU (Uttar Pra-
desh): How much iime will you give
me, Sir?

Mgr. CHAIRMAN: We will treat you
as the leader of the Independents.
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Suerr H. N. KUUNZRU: Mr. Chair-
man, the Second Five Year Plan us
originally prepared by the Railway
Board was to cost Rs. 1,480 crores and
1o provide for an increase of 30 per
cent. mn passenger traffic and for 60.8
million tons in goods traffic. This was
cut down. The cost of the Plan was
reduce to Rs. 1,125 crores, and as a
result ~f development under the
Second Five Year Plan the Railways
were expected to cope with an
increase of !5 per cent. in passenger
traffic and of about 42 million tons in
goods traffic. Experience has shown
that it is necessary to increase the
carrying capacity of the Railways so
that by the end of the Five Year
Plan they may be able to reach
the original target, that is, it has now
been realised that the Railways should
be enabled to transport 60.8 million
tons of goods more over the First Five
Year Plan. At the end of the First
Five Year Plan the Railways were
.able to carry only about 114 million
tons of goods. It means that an in-
crease of 66.8 million tons is required
in order to enable the Railways to
transport 180.8 million tons of goods
at the end of the Second Five Year
Plan. No increase has been allowed
for in connection with passenger tra-
ffic which means that the overcrowd-
ing will go on increasing during the
next four years.

Now, Sir, the Railways in order to
carry 180.8 milion tons of goods will
need an additional amount of Rs. 100
crores, and they will need Rs. 100
crores more in order to carry out the
Plan that was agreed to last year by
the Planning Commission. That
means that the Railways will need
Rs. 200 crores more in order to fulfil
the task allotted to them. Now, how
is this money to be got? We lay by
every year, that is we credit, about
Rs. 30 crores to the Development Fund.
I find from the Budget figures that we
are expected to credit about Rs. 57.78
crores to the Development Fund by
the end of the current vyear. If we
are able to do so, the Railways will
have to find Rs. 142 crores more in

order to fulfil their responsibilities,
This means that the rate of revision
which is in prospect as a result of the
Report of the Freight Structure En-
quiry Committee will be of such a
character as to yield about Rs. 150
crores in the next year. This means
that we must expect an increase in
the yield from goods traffic of about
Rs. 50 crores annually. This is the
greatest present that the Railway
Minister has made to us in his Budget
Speech. There is no doubt that unless
the transport arrangements are ade-
quate, increase in production will be
of no use to the country. The goods
that are produced must be moved so
that they may be available to the
consumer. But if they lie at the
places where they are produced, the
effect of the increased production on
the economy of the country will be
almost nil. It is necessary, therefore,
not merely to provide the Railways
with additional funds, but also to see
whether there is proper co-ordination
between rail, road and inland water-
ways. I should like to know whether
any effort was made by the Govern-
ment to co-ordinate the railway pro-
gramme with the programme for the
other two forms of traffic. I think
this co-ordination will be useful both
to the Railways and to the public at
large. Take for instance the conges-
tion at the ports. I understand that
the Port Trust Authorities eomplain of
shortage of wagons. The point to
consider is whether it is possible to
transport the goods in any other way,
say, in trucks, and whether that point
was taken up when the railway pro-
gramme was prepared. There are two
other ways in which co-ordination
may be helpful both to the Railways
and to the country.

'

There is another question that I
should like to put to the Railway
Minister before I deal with the other
points. He has to carry through a big
programme. But he has complained
of serious shortage of steel and of
sleepers in the current year. He
expects to get, I think by the end of
the year 1956-57, only half the quan-
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tity of steel that he needed and there
was a considerable shortage in respect
of sleepers also. We should, therefore,
like to know to what extent he was
able to act in accordance with the
schedule in the year that has ended
and what chance there is of any work
left undone in 1956-57 being carried
out in spite of the efforts that the
Railway Authorities are making to get
more steel and sleepers in the next
3 years.

I should now like to deal with one
or two other matters before I come to
the question relating to the aoperation-
al efficiency of the Railways. Sir, I
complimentied the Railway Authorities
—the Ministry and the Railway Board
—on the enlightened policy followed
by them in respect of the provision of
educational and medical facilities to
railwaymen and their children. I
should Iike to congratulate them again
on having gone farther than they did
last year in connection with these
matters. I have no doubt that the
measures announced by them will
create great satisfaction amongst rail-
waymen. The proposal to establish a
residential school with primary and
secondary classes in each linguistic
area to cater to the needs of em-
ployees posted outside their own lin-
guistic areas will, I am sure, also
satisfy a pressing need, and will be
welcome Dby railwaymen throughout
India. There is, however, one other
question in this connection to which I
should like to draw the attention of
the Railway Minister. His predeces-
sor last year in his Budget Speech said
that a proposal was under considera-
tion for awarding about one thousand
scholarships varying from Rs. 15.50
per month in deserving cases to chil-
dren of railway employees drawing
pay up to a specified limit, to assist
them in the prosecution of technical
education. He has made no reference
to this question in his speech nor, so
far as I could see, was any reference
made to it in the White Paper. I
ghould, therefore, like to know what
has happened to this proposal which

was made by Shri Lal Bahadur last
year.

Now, I come to the question of
operational efficiency of the Railways.
It is a pleasure to me to acknowledge
that in several respects the year 1955-
56 has recorded progress over the
year 1954-55. The wagon miles in
1955-56 were 463 as compared with
43-3 1n the previous year. Wagon
mileage per day depends on two fac-
tors—the average speed of a goods
train and the time during which a
wagon has been on the move. Well,
1t seems that there has been an im-
provement in respect of the second
factor. I shall deal with the first
factor a little later.

The net ton miles per wagon day
has also increased. They were 541 in
1955-56 as compared with 483 on the
broad gauge in 1954-55. The average
train-load was 528 in 1955-56, as com-
pared with 500 tons in the previoug
year. While it gives me sincere plea-
sure to note these improvements, I
have to point out with regret certain
defects that continue to exist and
which must be removed if the Rail-
ways are to cope successfully with
the heavy work that the Second Five
Year Plan will throw on them. I
have already referred to the question
of speed. It is a matter of anxiety
that the speed, both of broad gauge
and meter gauge goods trains, con-
tinues to go down. On the broad
gauge, the speed was 10.8 miles per
hour in 1950-51 and it was 9:84 in
1955-56. If you take the meter
gauge, the speed was 9:3 miles per
hour in 1950-51 and 8.43 in 1955-56.
Now, what is this deterioration in
speed due to? Shri Jagjivan Ram’s
predecessor ascribed this to an in-
crease in the density of traffic and 1
find that Shri Jagjivan Ram also
took the same line in another place.
I do not think that, if the figures
relating to the density of traffic and
the increase and the decrease in the
speed of goods trains are correlated,
the view of the Railway Minister will
be borne out. I shall give a few
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examples to show that the decrease in | engine have remained constani at 94

the speed of goods trains does
correspond in all cases to the increase
in the density of traffic. Take first
the average, Sir, for the broad gauge
from 1951-52 to 1955-56. The density
of traffic was 176 in 1951-52 and it
was 18'7 in 1955-56, i.e., the increase
in the density of traffic was about
six and a quarter per cent. Now
take, Sir, the drop in speeds. The
speed was 10°7 miles in 1951-52 and
9-84 miles in 1955-56. This means
that there was a drop of 8 per cent.
in speed. But when the figures relat-
ing to the different Railways are
examined, this position becomes even
clearer. Take the Northern Railway
first. Now, both in 1954-55 and 1955-
56. the density of traffic was 163, but
nevertheless, during this period the
speed has declined from 9'01 to 8-82
miles. Take again, Sir, the Southern
Railway. Now, here again if you take
the last two years, you will find that
the density of traffic is less than the
decrease in speed. The density of
traffic increased from 206 in 1954-55
to 212 in 1955-56, but the speed
. declined from 967 to 8-77 miles. Then,
Sir, take the Western Railway. Its
record has been almost continuously
had. Since 1951-52. Sir, the density
of traffic was 21 in 1951-52 and 192
in 1955-56, that is to say, there was
a drop in the density of traffic.
Nevertheless, the speed declined from
10'8 miles in 1951-52 to 9:62 miles in
1955-56. I shall not labour this point
any more. I am sure that what I
have said will enable the Railway
Minister to realise that the position
that he took up in the Lok Sabha is
untenable. He must loock more close-
ly to the figures and the Railway
Board working in co-operation must
do their best to improve the existing
state of affairs.

Sir, the next question that I should
like to refer to is that of goods train
usage, i.e.,, the engine miles per day
per ‘goods engine. Now, so far as
I remember, the figures have remain-
ed constant since 1953-54. For the
broad gauge the engine miles per

not

and for the metre gauge at 85. Now,
here again improvement is needed.
Some improvement has been  made
during the last seven or eight years,
but I submit that the figures show
that inadequate attention has been
paid to this matter, and I think that
the Railway Minister’s responsibility
in this connection is heavy. If he
goes on putting forward excuses for
inefficiency, we may be certain that
the higher efficiency that we want in
respect of all the matters that I have
referred to will never be attained.

Lastly, Sir, I should like to refer
to the wagon miles per day on the
metre gauge. While there has been
an improvement on the broad gauge,
as I have already said, there has been
hardly any improvement on the metre
gauge. Taking the last three years,
Sir, the wagon mileage per day was
28'4 in 1953-54 and 1954-55 and 285
in 1955-56. Technically, there is an
increase. I hope it gives a promise
of further improvement in the per-
formance with regard to the metre
gauge. But so far as the present
figures are concerned, they give us
no cause for satisfaction. The per-
formance on the metre gauge, there-
Jfore, requires greater attention than
that on the broad gauge. Sir, I shall
leave now all other matters and come
to another important question which
the Railway Minister has raised in
his Budget Speech.

L]

In dealing with the railway stgi"f
I think there is no question of greater
importance than that of assuring the
class IV staff of a prospect of conti-
nuous advancement in proportion to
their merit. Now, the Railway
Enquiry Committee referred to this
matter about eight years ago. I scan
the Railway Board’s Report every
year in order to see what progress
has been made in this matter and how
far training has been provided for the
staff and new avenues of promotion

opened out to them. But I am dis-
appointed year after year. I am,
i therefore, glad to learn that the Rajl-
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way Minister is attending to this ques-
tion. I have no time, Sir, to refer to
the recommendations of the Railway
Enquiry Committee Dbecause I have
got only 6% minutes more. But I
should request him to place the recom-
mendations of that Committee and
the Estimates Committee before the
Committee that he has appointed. One
of the most important recommenda-
tions made by the Railway Enquiry
Committee was that efforts should be
made to make every member of class

IV staff literate. All our workers
should be literate just as all our
soldiers are, and although educa-

tion is not the responsibility of the
Railways, yet I think that it will be
in the interest of the Railways them-
selves if they attend to the education
of their workers.

Now, Sir, I come to one or two
general questions which I think are
of great importance. The burden on
the Railway Board is increasing year
after year. It has been increasing for
six or seven years almost now. Yet
the size of the Board remains what
it was. I know that some Additional
Members were appointed by the Rail-
way Minister last year in order to
help the Members of the Railway
Board. I personally do not think
that this was a satisfactory method
of dealing with the problem of in-
creased work. I hold the view that
it is better to increase the strength
of the Board than to add to the num-
ber of lower officers. I should, how-
ever, like to know how far this ex-
periment has succeeded. The Rail-
way Minister has not said a word
about it in his Budget Speech,
although it is a matter of great im-
portance. I should also like to know
what the status of these Additional
Members will be. When there is a
vacancy for instance in the Railway
Board, will the Additional Members
be given preference over the General
Managers of Railways? I think it
would be most unfortunate if such a
policy were to be followed. In any '
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case I think that research is needed
in _this matter. We have to look at
the problem of the strength of the
Railway Board in relation to the pre-
sent organisation or methods of work
in order to enable the Railways to
shoulder the additional burden
thrown on them by the Second Five
Year Plan. I think that a little
research in this connection would not
be out of place. Research is needed
not merely in - matters requiring
scientific knowledge but also in ques-
tions relating to the disposal of work,
organisation and the strength of the
staff required to deal with it.

Another question to which I would
like to refer is that of decentralisa-
tion. I referred to this guestion last
year also, but I do not think the
Railway Ministry has paid the sligh-
test attention to this question. Kail-
way plans throw a heavy amount of
work on every officer or Member of
the Railway Board down to the Divi-
sional Superintendent and the officers
under him. Is it not necessary, there-
fore, to do two things? The first
point that I would like to refer to is
the need for seeing whether there is
any work done now by the Railway
Board that can be transferred to the
General Managers. Can we throw
greater responsibility on the General
Managers, allowing them to decide
certain questions, even some impor-
tant questions, instead of concentrat-
ing everything in the hands of the
Railway Board? The policy of cen-
tralisation may be necessary in cer-
tain respects, but I do not think that
the extent to which it has been fol-
lowed has been conducive o
efficiency or to the development of
the initiative of the General Managers
and the officers under them.

The other question is this: Is every-
thing done now necessary? Or is
there some work that is done at pre-
sent that has been rendered unneces-
sary by the march of events? This
clearly calls for a job analysis, and I



{991 Budget (Railways), 1957-58— [ 28 MAY 1957 ]

think that the sooner this question
is attended to, the better.
Lastly, we should also see whe-~

ther the quantum of work that a res-
ponsible officer has to deal with is
such as he can cope with efficiently.
The work should not be so heavy as
to prevent him from touring or giv-
ing some time fo thinking out the
new problems that are constantly
presented to him in connection with
the additional burden thrown on
him. I think that this calls for a
re-examination of the size of the rail-
way zones notwithstanding the divi-
sionalisation that has taken place in
three more Railway Administrations.
There is a limit to the work that can
be done even under a divisionalised
administration, and I think it will be
wise of the Railway Ministry and the
Railway Board to look into this mat-
ter while they have time to do things
right. If they wait for five years,
things may come down with a crash,
and it may not be easy for them to
maintain the old efficiency, let alone
Turther

improvement. This ques-
tion, so far as I know, has received
no attention. The importance of

giving the officers at the present time
time for touring, for developing per-
sonal contacts and giving personal

supervision and guidance has not
been adequately examined. I hope
that the Railway Minister will he
able to say next year that he has
considered these questions carefully
and that certain steps have been
taken which will increase the effi-

ciency of all Railway Authorities and
give them time to devote some
thought to the difficult problems that
will arise in the near future.

Dr. NTHAR RANJAN RAY (West
Bengal): Mr. Deputy Chairman, for a
new initiate in Parliamentary poli-
ties, like myself it is somewhat pre-
sumptuous, I am afraid, to seek to par-
ticipate in such a difficult and com-
plex item as the Railway Budget. It
would have been altogether unneces-
sary but for one or two pressing
regional claims to which I would like

1
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to request the attention of the hon.
Minister and the Railway Board. But
before I do so, I would like to add my
humble tribute to the Railway Ad-
ministration for not only successfully
rehabilitating the railway adminis-
tration within a very short period of
time but also for the extension of
railway facilities to an increasingly
larger and larger number of people
and to widely and distantly flung
regions of this vast country. Ex-
changes of increasingly larger and
larger quantities of goods are also
taking place with a decreasing
amount and number of bottlenecks
every year. Personally, I lock upon
all these as very impressive symp-
toms of our increasing social mobi-
lity, which is one sure means, from
my point of view, of achieving in-
creasing social and political integra- g
tion of India as a national and cul-
tural unit. This is one aspect of our
railway system and railway policy
that is often lost sight of even by
knowing people, and the more effi-
ciently we run and administer our
railways, the more will we be able to
achieve the integration I have just
referred to, and that silently and
unobtrusively, not that I am not con-
scious of some of the criticisms in
respect of omissions and commissions
that have been voiced here from
both sides.

It is meet and proper that we are
conscious of our fallings and fallings
and fallings off, that we are vigilant,
for, after all, eternal vigilance is the
price one has to pay for progress,
but at the same time allow me to
point out this that our railway sys-
tem is one of which we need not
feel ashamed, rather 1 should say,
we should feel proud of, and not
disposed to be unduly cri}'zal of, One
need only look at the railway system
of any other country in Asia, includ-
ing the New China and many of the
countries of Eastern Europe of which
I have some recent knowledge and
experience. If therefore I am mak-
ing certain general observations on
the Budget and referring to certain
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local claims, I am doing so in a
spirit of deep appreciation, hoping
that they will be attended to in the
spirit in which the suggestions are
peing offered.

Ot general observations I have two
1o offer. The first and foremost is
wne surcharge on railway fares which
nas been referred to already by
more speakers than one. Without
going nto details, therefore, I would
just say this that this surcharge is
against the spirit of the report of the
Railway Convention of 1954, In the
very first paragraph of that report,
1t states clearly, if I remember,
aright that the railway finance should
be separated from general finance of
the country. I do not see any reason
why our general finances should
encroach on our railway finance and
take upon itself the levying of a tax
on railway fares, and that, even
without reference to distances to be
covered. Apart from the question of
propriety, it is difficult to support a
tax like this even on merit. This
tax is bound to hit the poorer and
the middle classes, who are just be-
coming more and more travel-con-
scious and are taking more and more
recourse to the railways for pur-
poses of commercial transport. Neither
the Acworth Committee of 1921 nor
the recent Taxation Enquiry Commis-
sion of 1955 did support such a tax,
though the question was raised and it
was accorded some consideration by
both the bodies. It is true a similar
tax was imposed during the first world
war but then, so far as I remember,
it was immediately abolished, imme-
diately after the Acworth Committee
had pronounced itself against levying
of such a tax.

My second general observation
~vould relate to the decision of the
hon. Minister to as much as double
the supplementary charge on goods
freight. True, it has been recom-
mended as an interim measure pend-
ing final decision on the recommen-
dations of the Freight Structure
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Enquiry Committee but even as such,
one finds it a little difficult to see
why the Minisiry should be in such
a hurry to earn an extra revenue of
Rs 934 crores. There are many com-
modities for which I believe railway
freight accounts for more than 50
per cent. of the total cost for con-
sumers, and the flat unselective in-
crease by further 6% per cent. would
bear very heavily on their move-
ments particularly on coal, on build-
ing materials and essential raw
materials for industries which even

now pay very heavy freight. This
ad hoc increase in freight, without
considering the nature of different

commodities will, I am afraid, create
considerable imbalance in the posi-
tion of our struggling industries dur-
ing the Second Plan period 1 would,
therefore, suggest postponement of
the increase in the freight charges
till the publication of the recom-
mendations. So far as can be anti-
cipated, the report will be heélptul
to the Railway Administration, and
it will certainly pacify the people
and make them understand and
appreciate the situation a little bet-
ter than at present.

Coming next to certain local or
regional claims of West Bengal,
which, along with others, I have the
privilege to represent, I would at
the first instance request serious and
earnest attention of the hon. Minis-
ter and the Railway Board to the
desperate position of the Sealdah
Station and of the Sealdah section
of the Eastern Zonal System. In the
course of the debate on the Railway
Budget for 1956-57. my esteemed
teacher and now colleague, Dr,
Radha Kumud Mookerjee, pointed
out the importance of the Sealdah
station as the largest and heaviest
traffic tunnel of all our metropolitan
and junctional railway stations in
India. The station receives and sends
out the Ilargest number of local
trains, the heaviest number of daily
passengers. All these were explain-
ed last year. by Dr. Mookerjee in
some detail. Yet I make bold to say
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that Sealdah is the most neglected
ot all our higger railway stations not
only in the matter of space and
accommodation for the station system
and its organisation but also in that of
passenger amenities both in the trains
and in the station itself. Conditions
are abominable, to say the least; they
beggar description and in the last
one decade have been going from bad
to worse by the continuous influx of
the refugees from Eastern Bengal.
{Time bell rings.y May 1 have a few
minutes?

»

Mr. DEPUTY CHAIRMAN: Two
minutes more.
!
Dr. NIHAR RANJAN RAY: From

time to time we hear of extension
of this station and of improvements
in various ways. It is not for me to
suggest how its needs can be met
The station and its outlets are creat-
ing dangerous bottle-necks disturbing
traffic more than one quarter of a
mile all round. They are creating
insanitary conditions. Al that I can
do is to try to impress on the hon.
Minister and thg Board the urgency
of the situation.

Since 1 have very little time, I
would not refer to a few other equally
important regional claims, but one
thing I must refer to in the Sealdah i
section. I must refer to the matter of |
clectrification of the Sealdah section
which has an urgency that I am afraid,
is not sufficiently realised. The pro-
gress, to say the least, is very unsatis-
factorily siow. I am told that there is
a controversy on the issue of the use
of A. C. or D. C. current which is hold-
ing up progress. I do not know if
{his is correct information. In any
case I refuse to believe that our
experts cannot decide the issue which
has many precedents and parallels all
over the world. Or, does the reason
for slow progress lie elsewhere? My
heart sinks to find a mere token allot-
ment of Rs. 25 lakhs in this year’s
Budget. I do not know how with this |
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frame and attitude of mind we can

complete electrification of this sec-
tion up to Barrackpore on the one-
side and Bongaon on the other by

1960-61 which is our dead-line.

1946 -

Sir, I would mention just one point .

and Dr. Kunzru has already referred
to it. As a teacher, may I congratu-
late the Railway Minister and
Members of the Board for the atten-
tion that they have increasingly been

the -

giving to the railway employees of -

all cadres in respect of finding edu-
cational and cultural amenities for
them and their children? I know
from personal experience that their
schools are some of the best in the

land; their club libraries are well- -

managed and well-stocked with
books and periodicals. As one con-
nected with the library movement in

India, I can say that they are some -

of our very best. Again, from per-
sonal experience, I know that
cultural level of our railwaymen is
rising. I am frequently asked to
associate myself with cultural acti-
vities of our railwaymen. I can tell

the -

<

v

this House that not infrequently they -

offer a bill of fare which is often
more acceptable than what the ave-
rage is today in other social sectors
of this' land. The Railway Board
deserves sincere

item of importance. -

Thank you, Sir.

SHRI P. N, SAPRU (Uttar Pradesh):

congratulations of °
‘the Members of this House for this .

-

Mr. Deputy Chairman, first of all I -
am grateful to you for allowing me -

to speak. I understand that I was
not present when you were
enough to call my name.

I should like to say, Mr. Deputy
Chairman, that the Railways repre-
.sent our greatest national undertak-
ing. They represent a very great
experiment in what might be called
State-socialism and it is of the utmost
importance, therefore, that the State
should come to be regarded in

good -

the -
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mminds of the world of railway labour
as a model employer. I am glad,
therefore, that our respected Railway
Minister is pursuing a policy of fair-
ness towards railway labour and trade
union movement. I think we should
.recognise or we should encourage
legitimate trade union activities and
we should not discriminate between
trade unions. It should be our effort
to see that trade union wunity is
. achieved. Trade union unity, how-
ever, cannot be achieved by saying
what the Railway Minister must do
or can do. It can be achieved by the
railwaymen themselves; it is for them
«to take the initiative in .achieving
.unity in trade union ranks.

this, Mr.
important

The second thing is
Deputy Chairman. It is
that our railwaymen should realise
that they are partners in a great
national undertaking. They have
.responsibilities as well and it would
‘be a good thing if our trade union
leaders would talk to them about not
only their rights but of their respon-
sibilities also. We want them to
‘have a fair wage. We do not like
sweated labour and if they have any
.grievances in these days of rising
prices, I am sure that the Railway
Minister will bring to bear upon
their grievances a sympathetic mind.

Now, let me, Mr. Deputy Chair-
-man, go on to refer to a matter
which has given me some cause for
anxiety. I speak as a person with
some judicial antecedents and, there-
fore, my partiality for my order will
not, I hope, be misunderstood by
the Railway Minister., We have had
two very big accidents in the South
in recent months. One was the acci-
-dent in Mehboobnagar and the other
in Ariyalur. The Southern names are
so, if my hon. friends will permit me
to say so, difficult that I do not exactly
remember the correct pronunciation.
Anyway two learned Judges of two
Aifferent High Courts were appointed
o preside over these enquiries. They

© were assisted by Assessors. Now, in

one case, in the case of the Ariyalur
Enquiry, the report of the learned
Judge concerned was accepted by
Government. It exonerated the Rail-
way Administration, the officers of
the Railway Administration, from
any responsibility for the accident
which, in the opinion of the learned
Judge and that of the Assessors, was
a pure accident, something which
could not be avoide In the second
case, Mr. Justice Desai of the Bom-
bay High Court, assisted by one
Assessor, came to the conclusion
that the Report of the Government
Inspector of Railways could not be
supported. The Judge said that
the incident was not due to a
pure accident but that proper care
had not been taken so far as the
bridges were concerned. That is the
broad summary of the report. Now,
there were two Assessors; one of
them did not agree with him but the
other did. Now, almost immediately
after the publication of the report,
Government came out with a com-
munique accepting the view not of
the Judge and the Assessor who
agreed with the Judge but of the

Assessor, Mr. Mitra, who had sup-
ported the Government Inspector of
Railways, Now, the Government

Inspector of Railways is un-
doubledly a very big official
but he was really on trial
The enquiry was directed against his
conclusions and I think it is against
judicial principles to attach far too
much importance to the view of the
Government Inspector of Railways.
I would refer the Railway Minister

to what happened after the Bihta
enquiry.
1 p.M.

Surr H. N. KUNZRU: May 1

enquire whether Mr. Mitra was an
independent person or whether he was
connected in any way with the Rail-
ways?

Surr P. N. SAPRU: He was a
retired railway official. I assume that
one independent Assessor supported
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the Government Inspector of
ways. My point is that before the
report of the learned Judge was
Lrushed aside—that may be a harsh
expression but for want of a better
word 1 say, ‘brushed aside’—the
matter should have been further con-
sidered.

In the Bihta enquiry it was well
known that there was a violent diffe-
rence of opinion between the Gov-
ernment Inspector of Railways and
the Railway Administration. Chief
Justice Thom who sat with the
Assessors supported the view of the
Government Inspector of Railways.
The Government did not brush aside
his findings; the Government did not
take the line that Chief Justice
Thom’s opinion is of no value at all.
They appointed a technical Commit-
tee—Locomotive Enquiry Committee
—of foreign experts to go into the
whole question carefully and they
took action against the various offi-
cials whom Chief Justice Thom had
condemned. Sir, it becomes very
difficult for a High Court Judge to
preside over an enquiry when he
knows that he can be set aside by
the Executive Government even
without his being consulted as
regards certain aspects of his report.
We are told that one of the reasons
why the report was set aside was
that the learned Judge had not taken
into consideration a certain document
which was supplied to him after the
date given by him for receiving
answers. I should think that that can
hardly be a justification for setting
aside the recommendations. Mr.
Deputy Chairman, I do not like these
one-man enquiries. No Judge can be
super-human. I think we should have
three or five men for such enquiries
but we think in this country in terms
of supermen. Anyway, I do not like
that judicial verdicts or quasi-judicial
verdicts should be dealt with so light-
ly. That is one thing I would like to
say.

The second thing that I would like
to say is that there is far too much
overcrowding in our trains. During

[ 28 MAY 1957 ]
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Plan we shall allow this overcrowd-
ing to grow or continue because we
are not thinking in terms of adding to
the facilities for travel. The Railway
Minister has sent a  Mission of two
Members of the Railway Board to the
World Bank and we may confidently
expect some help from the World
Bank for our railway development. We
all know that the original estimate for
lie Second Plan for the Railways was
Rs. 1480 crores but now it is only
Rs. 1125 crores. We have actually,
therefore, reduced the expenditure. If
we get some assistance from the World
Bank we should be in a position to
improve the facilities for passenger
traffic. Let me say, Mr. Deputy
Chairman, that no one in this country
travels for the mere pleasure of doing
so. We travel either because we have
some business or we have some marri-
age or we have some pilgrimage or
some other social obigation of a com-
pulsory character to undertake and it
is not right for us to go on increasing
the railway fares. We are going to
tax third class fares but it is not right
for us to do so; it is not right for us to
have vestibuled trains and call them
third class because they are really not
intended for third class passengers
since the fare is second class fare. It
is not right for us to do that and yet
deny to the poor man some further
facilities for travel. As I said, there
is far too much overcrowding in our
trains; it is dreadful to see how our
people®travel in third class. The
conditions of travel, though they may
have improved to some extent, are yet
deplorably bad and, therefore, some
effort should be made on our part to
improve them.

(Time bell rings.)

Finally, Mr. Deputy Chairman, I
would like to say what my experience
of catering on railways has been. I
generally carry my own food with me
but occasionally it has happened that
I have not carried my food with me.
I have ordered food from Delhi station,
from Kanpur station and I have taken
food in the train itself. I must say
that the quality of food has definitely
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improved and I say that on the basis
of my own experience. I must say
that the quality of catering has impro-
ved but what has not improved 1s
service. We want a larger number of
waiters. If you want food you have
got to wait for a long time before you
can get a waiter and ask him to bring
the food for you. '

(Time bell rings.)
Thank you, Sir.

Dr. P. V. KANE (Nominated): Mr.
Deputy Chairman, Sir, I join the
previous speakers in congratulating the
Railway Minister on what he has done.
Sir, I have TDbeen listening to the
debate sinck yesterday and I find there
is one particular point which has not
been stressed and which I have been
stressing for the last two years. The
point is, there is a large tract of coun-
try on the Bombay side in which there
is no railway; right from Diva to Goa,
about 400 miles long and about 30 to
40 miles wide, that tract called Kon-
kan is inhabited very thickly by about
25 to 30 lakhs of people. There is
no railway for the last one hundred
years. There have been many surveys
and at my instance, the predecessor
of the present Minister, Shri Lal
Bahadur Shastri, went to see perso-
nally at Ratnagiri the sufferings of
the people who have to travel by a
single shipping line. They, therefore,
really carried out a survey. He told
me that the survey is almost complete.
I find from the speech of the hon.
Minister that some lines are under
contemplation, but this line is not
there. The line that was suggested
from Diva to Dasgaon is only 90 miles
and the whole project will take I do
not know how many Five Year Plans.

I had suggested last year that this may
be taken in hand.

[THE VICE-CHAIRMAN (SHRI RAJENDRA
PraTap SiNHA) in the Chair.]

L ]

During this Plan at least 25 miles
should be constructed and in the first
year only five miles may be construc-
ted. I do not find that anything of

\
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that kind is being done. From the
speech it appears rather that the pros-
pect is dismal so far as I see. The
Railway Minister has said on page 6
of his speech that certain new lines
have been constructed during 1956-37,
namely, 24 mile long Champa-Korba,
26 mile long Fatehpur-Churu and then
again in regard {o the Quilon-Ernaku-
lam link something has been done.
Then he says the cbnstruction of eight
other projects totalling 524 miles is in
progress. That is what he has said.
On the next page he gives an idea of
the surveys and there are about twelve
or more lines. Afterwards he comes
round and says on page 8:

“When all these survey reports
are received and examined, some of
the lines might be eliminated on
financial and other considerations.
But even in regard to the rest, I
see no prospect of their construction
being taken in hand during the
Second Plan period due to shortage
not only of funds but of materials
also.”

So, he holds out no prospect during
this Five Year Plan and I ask parti-
cularly whether he knows that the
people there are in despair. They are
talking of overcrowding in the trains,
but there is no train there. That is the
difficulty. The people feel that thev
have been let down not only by the
British but by the present Government.
For the last ten years even a survey
was not made. Now, a survey is made.
but nothing is being done. They
have no means of communication with
Bombay in the rains except by the
bus service, which is very poor. It can-
not provide for the needs of hundreds
of thousands of people who have to
go in the monsoon. That journey is
from 100 to 150 miles. The rivers
become swollen and even small rivers
become big rivers and overflow. Tam
a native of that place. We used to take
five to seven days to come from my
native place to Bombay, which is only
eighty miles as the crow flies. So,
these people have been forgotten. This
is a Welfare State. It is all good. It
is all to the good that if you have pro-
duction, there should be transfer of
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production from one part to another, '
and' that the railway line should move |

more transport. Nobody denies that.
But what are you doing for these laklks
©0f people, twentyfive lakhs or more
who have connections with Bombav?
Because of the lack of communications
in that district, people of that district
-who are employed in Bombay
mills cannot go in the rainy season
even if a man is ill. There is no
possibility of going to Bombay. There
is no boat accommodation, no stea-
mer accommodation. You have to
go by bus. And then there are
queues of people wanting to go by
.‘bus. Therefore, a railway line is
necessary. The British did not do
it. That can be understood. They
never cared for us. They cared for
‘their, own commerce, and their mili-
tary strategy. Therefore, most of
‘the railways were built from that
point of view. But now we are a
"Welfare State and our Government
wants to do good to everyone, the
‘small and big communities that are
spread out in this vast land. This
particular point I have heen stressing,
as I said, because I have myself under-
gone in my boyhood and in my youth
also the difficulties which they are
everyday encountering. The shipping
line is a single line. No competition is
there. And recently Government
appointed a commiltee and that com-
‘mittee recommended not a  decrease
but a 25 per increase in the fares.
Remember that this district is very
poor. I do not know whether there is
any Adivasi tract which has no rail-
way up to this extent—400 miles long
and 35 or 40 miles broad. I think in
the whole of India this is the only
part which has got no railway. That
is the point which I wanted to urge,
“because both the Minister and Deputy
Minister are people who are about a
thousand miles away from the Kon-
kan. They might have seen it only on
the map. Therefore, I do ask them
that they should go one day unac-
companied by the whole parapherna-
lia of the Minister with peons and all
that. They may have them, but in
‘plain clothes, go there in May parti-
«ularly. See how terrible it is to go

[ 28 MAY 1957]
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by those small boats of 100 tons or
150 tons. And then they will find that
here is something that must be done
at once. That is call that I want to
say.

W agier waas (faedy) e
AT, AT g F FIT M FF aF
BHTT GTAT F§ AT QAT ;TS § ST qLFTT
FI qavwg AE4T & | W 2@q g f&
SATST § TUTAT TFH AT FT T &
% faq AR qAMET F1 9730w ogwH
9T Eg FY AGE ) Ig OF A5G I
¥ frogardr At 7 agT A A 8
o gt I g (5 ag T aqy
£ T & S @A | AfET 98 oF
AT TETFIATE | IZ TR E OF I 7
CATHINAE FATAT, A 7 faaat e,
AT G S AT A9 LA | AT
TFAL T EATLAL FT qgd FHAT IS
9T FATAT HI QAR 7 2947 oy
T AT F7 AT FEU AT BUH
FHEAT I6 q5q GF qeAqq; @V A1, 79
T o gurdt AT 7 7252 feed AW
&, 99 qF TR A F AT AT
AT I AT FIF & AT IT aF fowz a4
% fog g9y 4 | Aoy HaraT
TATIEATE | g wigx ¥ gw A
AT 1 TZA AT A A 9T ZwRy
wAAW &Y o fE Wiar gaa §
aaifedt #1 fer frew #7 a9efe
&l §, 79 foT a7 qHfEd & o
F HITER H1 TTE €679 7 ) 0 A g
a7 § f& g agdl 77 73897 ¢

~

MT AT 777 § f2a7 787 03 A
TR BT § | AT TF 9Ye ff 77

g FIT 1 w37 foel F 517 gT OAw
DTS 27 AT AAT AN, T AG A
ATTTTR: F ATT § | TT qE A UF
QFHT THAT 7 BFT T T q00GT
23 g7l ww uF qEfE gew
T SHTET ATAHR q0ET & |
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v o afea o 7T qgehi s
9T HTHRT AR JAAT FF 517 27 FAST
g qfoa <@d & srrg Ag 1T 1 paTfRT
T 9T ATH §T L AT F | Al
AT aaRa & 7g #gt aF qAfea g
o g0 SR TF qANE BT FL A
TR AT & fau Ia 7 faaw fram
© T AT FL | GHAFIAT ATT ST 39
THHT FT FAM % A7 A F  awrg
HTHMT 9% W g0 i 9% faqar
FT TR A1 Ffgq | AG T §
FT §F F 20 QAR & f-aedy
I T FTAZ7 F TH LA <, g
Tifgq % qatfi ¢ S 98+ s
§ SaRT EW T8 I FT | TF A A
uF fowe 9 @G a1 FH7E FTATG FT
I9 393 g wed g v garfee w
TH-AA-HF 57 F1 5708 (7747 | fege
g T a9 37 § AT gEfe R
@ F¥ FT UT 45 FT G, TART 399
F1E HAAT 1 £ | T€ UF T AT
g &5 warfeT £ 9ge 58T o uF
HiT FY a6 g9 AT AL g WE | fva
fam T 34T Sq9W 3T F A &
qarfeT #t fewr @@T N s A
g1 AT IAFT UF Gie q57 F1 4@ w717,
I o gwar IHRE Froaid TAI
=rfgy | f6T =1 g7 q1fw< v ata-

AT feEmr =1z faant faam o

a7 3@ g fF wauT gid @at g
I NFA-AF ATHW § Sk awg 9
T8 AT wlie wRfl w987 a5 6
g1 & 1 T99 TQ 7T AG TET I S qF
FHHRT WEIT A fzmT s ) gafaw §
T AT ¢ TAIH A EATT AT T g
for 79 TwT T FoaF, FF
FT fax A | 6T ow wT «&d a
FN A qFswg fGeET ad § ) 98
7g T qgedt 7 mfsmmane a% =0 qe<
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A7 qafed & fad 988 aFdiw3g
T § | G Fald W7 ghy w0 F
FEHCET AR, S IEer § miwar-
1T TF WG T §, d FAGT FH T
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q 74 T § fF g avm T
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ff 399 & WgHH ¥ wHfAIA IaF &
WATSH T FT AT I7 A ATIATR FY
sauT fFTad gad § A g, |@rg w3
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fograd fas Axfaad qas %, &0 7 &
T AT gAT AW HT g1, ALFA FT QAT
g TR § A AFA F GEAA FA
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SITHT R FH FT GRAT AT 54 TG
T ® FTA A AP TG 5701
AT AT & |

!

dradl a1 WX qF FgT § HIT a8
7z fiF 25 & “wa €aAT 9 femaaT
F1 AN fF FNg7 GHT =247 § |
fosrfam &0 fage gz sl am fam fer
ST & WX Pl o e RS
% aua ag a7 faamas ag forsan g
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for #1< iz @relT 787 § | gRATE oA
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qAVFHTE T AT TR AW AL T2 G0AT
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SITREET AT N0 F, F AT W AT
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'
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g AR Lo F AW AU AW THR fon
AT | TG AR FT G ferar

O a@ a8 § fF awates
wefear & qarfas, S Tga qrfery
A7 oft ST AT Y 72T AT, FAEA AT
e =ifed; afsd @@ 7 A
fawa 3@ TS AT S faFawq & FT0
Fatfaferad foraar aga o1 sar &
oa & | TR AT FA AT FE (6
O S H FAE @@ E | WA T
FHT 45 99 2 fF gafafees deq wh
QTS & I | T8 a9 SATET 7E
w30 fr T & FE &1 &, TR AT 8
fx Tga & wfrax 2faw F3a & faast
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FH F ¥ (GFFd ST 8 | &1 AT @IS
g & 3@ awg 1 fediom & f& &
fewew i & ok A fewew g gl
AR M & &9 6 & 77 55
T & | AT ST 4 98 WY F T T,
FATE TF a3 $ A9 9 § 99 F9-
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@ a1, faag swar # faarr o) ag
T @ f5 gv = Sifa-fawed &
TEE, EWTF AT FME | F &
T #q W gRad fewrr & Jm T
TEAT & AT ST ATE | e FAM FT o
ATAT EAT & q€ 9T T TAT J@E FIAT
g, famarrat & % s & ag faager
TRl & | THT A< &A1 FHgl AT,
7gi <) T T FN TG A4 & | &W
AW THT 27 ST # f9ew g wrem
SfFgnuFFAFE | I FEH 51 7oA
RAid R o @ F A & qg
a1 g9 fesq WY o€ 9 FT foq s |
AT Tx FAE q@q MT 9 AT
FTIW I G FAT FITT o A
F BEE FAME HI | 39 I AT ATAS
#20 % Toq @+t aga o, ar fee
Fhe FAE qTAT AT f@F | & Th
AR TR FATH BTG §, A T
auFar fr gesT @ g 210
ZaAT UANE ATAT A7 <@ar § 5 a8
ST & {6 T0F) F97 ST & | TR &
fammr & s AT T g o ) d 1et
F fog wax #dRe fosa &7 gv@ &,
& uF = fesar qaT | | W IR
TEW &, 98 W & IT @™ & &
foras fag waR F<rTs fesat 3.f27, @
W9 gaT Ffwy, AfFET e ar
oF & AT 27 @A (e, AQT o
AT ST T FA FGT AT

farfafes 4 716 AT &
AT § TF (F HIT ¥ I T FV &
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fir 72 a3 w@rE1 ox gw fraAr saaT @
G & | it 99 A7 graw s g,
ITHT W A FE Lo A, Ro ATE
qT Yo WTE TIAT SO FUX @9 fFy
RTAT & W AT F1 FIHTGT o7 7 gl
a7 IERT YieEs @aq T §§ g,
T IHh for AT w7 SART § SAET
gfaard €& S | 39T FT AT FZT §
fo ag fafaersfar oot § ok a3
ot sg fafqarsfsr oodr § ar
THFT gH qg1F | §-915T ©A9 9T F9
| W 15 afen ¥y 5 fag
gm1  fgd afsw faer feey
wOg 9% g§ A8 § | FE gum
T T @ & &7 Adh | § F@r =g
AT AT TE FAT WA FN GRAE
FE F NAE &, AfFT wF AT TEY
fqeT | 399 AT 2A §, 9 q FW 987
qaifedd & forg uF #9 &Y &, o
afor @z &€ s, Afew ag w18 T8
gETE | JUT qS L1 I q3-9 HFM
I\ FT FaT9 §, a1 g ARIfefces
Gz HTh HEIRE 99 q3M A &
T F1 G0 w567 & | 48 AW q
ag fafaeet aga & d=w &1 amg &1

TF AT W qA TS FIAT & |
St S § AT F AT @I, 99 T@
FT S g faai & a9t 71 @y € WY
ag zafad fir mit gar feanT ggat &
THMA F A § FF TH AL gT & )
T 919 I fAwET gaT £ AT H § |
e ag § foF T2 greaw o #i mifsai
7 S FHE § 7 faoga oSt foeew
# § | g9 39 a8 1 fawma #7 o,
g foF AEmg wEIm Sy e graw
agt O faege o st foreey &7 FwTe av |
7 #WE 08 ¥ 5 39 qX a7 &
fergearfadl #1 T TFREES HE
qedl &, S 9T J5A7 FTE qAT fRfweer
ETE FT TEH FT &, IF q@ &

4.
FHIT qX 477 UF 4GW FAT § |
w9 g YT T FEd § At gAY ey Sav
& o go gardr a¥g § a97 W afgm a7
e 2 fa s mfsat 7, afer
&g F, T grI9w A, 79 g FATaaq
fagen % #Hre § syl facew & FAE
& | 7g QY 9 § WA ATAT AT &1 FEAT
g fa ot q0fae Efaze & @ & 3
fo WAy FqEAT | QAT ZAOTH 1
fear STo—wed FAE AT AW F ¥ AT
o FFITEREH G & ITH & TF FRAEHE
q 3t feew arem dT @—alFR
sTeTaR At fegear & awa § famt
for 29 avg % aUfae foeew I #H01E
qT 434 § UF GG ¥ FAT FT TS0
g -
(wwa w1 €&Y)

TF N T F T 5W IIE T TATI B
Afem & w3t faeft 781 F =mgar § fo
fufaeeT 91ga 39 1Al F1 9T% T 7 |
TTH § T A1 TZ ST gAT Tg Fgl a7
f& AR fgm @ww w1 I
aF uFmee &% fear s, av S ggd
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g a8 FRr of fF gas wgg 9%
CATT | T FR a7 ST | a% e
39T AT FT 3T T AL TF § AlwA
39 99E A AA T AT A F1E 19 T4,
et o

(emm wi b9&:)

AR Idq @[ F1 s
F g% 9 0T T8 a9 ¥ o fw g
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(Twa =Y €92)
HET O HET g5 @I & Fafag § 99T
FY FUATRE § FI A5 TAT ATEATE L
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Surt MAHESH SARAN: Mr. Vice- |
Chairman, Sir, it is admitted on all
hands that great improvement has
taken place in the Railways and the
Railway Ministry has to be congratul-
ated, and I think that if steel had been
available and if more money had
been placed at the disposal of the
Ministry, things would have taken a
much better turn than the present
one. You find, Sir, that the number
of wagons in 1951-52 was 3,707 and in
1855-56 it increased to 14,314. Similar-
ly the number of coaches was 673 in
1951-52 and 1,221 in 1955-56. Now in
addition to that, Sir, the capacity
developed for manufacturing wagons
in the country is already of the order
of 20,000 wagons per year which is
planned to be increased to 36,000 a
year. Then, Sir, in addition to this,
the traffic receipts also rose from Rs.
247 crores in 1951 to Rs. 316 crores in
the last year of the Plan, ie. an
increase of Rs. 69 crores. Again so far
as amenities to the staff are concerned,
40,000 staff quarters were built during
the first five years, 15,000 last year,
15,000 or more during, the current
yvear, and 64,500 new quarters would
be added by the end of the Second
Five Year Plan. So, the net result is
that all round there is improvement.
So far as the grading of posts is con-
cerned, there is a little increase, but
it is most unsatisfactory and the
increase is not what it ought to be.
Of course, we find that the minimum
for an Assistant Station Master has
been raised from Rs. 64 to Rs. 80, and
a higher start of Rs. 100 in the scale
of Rs. 80—120 is being given to the
Accounts Department clerks. In the
case of Train Examiners also, the
scale of pay of Rs. 80-—120 has been
replaced by Rs. 100—185. All this is
good but the whole question is: What
is being done for the Class IV staff
in the Railways? You cannot have
good results unless workers are satis-
fied. It is a commercial concern. You
must give them entire salisfaction. Let
them feel that if they work hard, they
get more. What is the scale? You

start them with Rs. 30 and you are
making such huge profits. No com-
mercial concern can ever
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Surr SHAH NAWAZ KHAN: There
are some allowances also.

Sur; MAHESH SARAN: 1 know,
you are talking of the dearness allow-
ance. It is Rs. 35. I know that. But
it should be the basic pay and on that
basic pay there should be the dear-
ness allowance. After all, Sir, you
know that the railway earnings are
rising and these people are creating

all the revenue for the Railways.
These men are the real men. Of
ccurse, the Board and the General

Managers are also doing good work
and they are getting a good salary.
But if these people who are in large
numbers are not looked after pro-
perly, I am sure that you cannot have
real good results.

Now, Sir, I am also pleased to find
that the theft cases are decreasing. In
1953 there were 7,630 theff cases, and
in 1956 the number is less than half.
Then, Sir, as I said before, the original
Plan was prepared for Rs. 1,480 crores
outlay, but only Rs. 1,125 crores were
allotted, and even out of these, Rs.
375 crores have to be found by the
Railways. Therefore, the improve-
ment cannot be as fast as possible.
And the net result is that till the
Second Five Year Plan we cannot
expect sufficient improvement in the
different areas or in the different
States. Adequate attention has to be
paid to the question of opening new
lines, increasing wagons and coaches,
because these things will be needed
for the output of the different manu-
factures that are taking place in the
country. And, therefore, our per-
sonal demands have to be stayed for
some time, The national demand is
so urgent that these improvements
which we thought were possible, I
think, are not possible in the near
future. '

Now, Sir, there are one or two.
things to which I would like to draw
the attention of the Minister. Over- |
crowding is terrible and one feels so
sorry to find that even at the starting
stations people are running with their
luggage without finding any space.
This is bad management. 1 consider
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[Shri Mahesh Saran.} |
it to be a very very bad management |
when I see that the Railway Authori-
ties cannot see to it that at least at
the starting station they do not issue ’
more tickets than the seats available,
I was in Calcutta about a month back, j
and I found that some people from
Tripura wanted to go to the confer-
ence which was being held beyond
Madras. They were running from
train to train for three days and they
got no space. After all, Sir, what
right the Railway authorities have got
to issue tickets more than the seats
available? Can’'t they manage this
small matter? Of course, I know that
the number of coaches 1is limited.
But for God’s sake do not issue so
many tickets, After all, you must
realise that the people’s lives also are
in danger. They try to push; they try
to fight and they try to get in through
the windows. 1 think, Sir, this sorry
state of affairs should be stopped, and
I hope that the hon. Minister will see
to it that in future instructions are
issued that at the railway stations
from where the trains start we do not
make such mistakes.

Then, our attention should be on
economy and efficiency. These are the
two essential things which should
engage the attention of the Govern-
ment. In order to improve efficiency,
the Railways have got to improve the
conditions of the people who look to
our comforts. What are these ameni-
ties? They are for travellers who go
from place to place. Waiting halls,
beautiful  stations, air-conditioned
rooms, sweepers attending to the
cleanliness of the compartments—all
these amenities are there, but the peo-
ple who provide us with these ameni-
ties are lost sight of. Nobody cares
for them. Nobody considers that
unless they are satisfied, you cannot
have better working of the railways.
A time will come when the whole
thing will collapse unless you raised
the pay of the Class IV employees of
the Railways. They are so poorly
paid. I have seen that. They have
children and they do not know what
to do. Therefore, my submission is
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that a little out of the total earnings
must go to them because the increased
earnings are due to their labour and
to their efficiency. You know that
there are large numbers of Class IV
railway servants.

So far as economy is concerned, it
is absolutely necessary if we want the
successful implementation of the
Second Five Year Plan. All the time
our mind is on expenditure, how to
spend this money here and how to

spend that money there. But our
mind should really be engaged in
finding out how the best results are

possible with a small amount of
money. In this connection, I have to
say something about the palatial
buildings that you put up. This is not
the time for them. Take for example
the New Delhi station. You cannot
afford to have a station like this with
your meagre resources. You are still
thinking of constructing hundreds of
stations like this. This is not the
right approach. It is a wrong
approach. We must economise. There-
fore, my submission is that this sort of
thing is not proper and let us not do
such things in order to get bouquets
2ll round. You have to make a pro-
per selection. You have to think out
the proper places where you should
spend money on the vital essentials
only.

The Railway Minister in his Budget
Speech has said:—

“In addition to building new
quarters, improvements to existing
quarters have been undertaken on
a large scale, such as by substitu-
tion of better types of guarters for
the old . . .”

The workers do deserve it, I admit,
but this is not the time for it. Let
them stay where they have been stay-
ing, for some time more. First work
the Second Five Year Plan well
Make it successful, and then the time
will come when you can have better
quarters. You are thinking of all
these things at one and the same
time. That is my complaint so far as
the Railway Ministry is concerned.
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Then, a word about corruption. |
Corruption is u thing which must be !
rooted out. I am afraid the Ministry
is not attending to this. I am sure (
that the Ministry and the General
Managers ought to know that these
booking clerks are making huge |
amounts of money. I know and 1
can say this with a little emphasis
that there are many sharers with the
booking clerks. We are allowing peo-
ple to carry on corruption, and we
are not taking any steps. Let the hon.
Minister go to any place where
parcels are booked and stand there
for some time; he will see how things
go on. Everybody knows that with-
cut giving something, their things wili
not move. If this thing goes on, peo-
ple will become so corrupt

Sarr  JASPAT ROY KAPOOR
(Uttar Pradesh): What is your sug-
gestion?

Surt MAHESH SARAN: You had
better make your suggestions. You
will have a chance to speak.

Surt JASPAT ROY KAPOOR:
I want to profit by your suggestions.

Surr MAHESH SARAN: I will
wait for your suggestions. Therefore,
there should be great vigilance, and
it is no use taking these things lightly.
Everybody knows that there is cor-
ruption.

Then, a word about amenities to
third class passengers, Amenities are
given only to the second and first
class passengers, not even 1o the
seceond class passengers but only to
the first class passengers. Nobody
cares for the third class passengers.
As soon as a train reaches any station
there will be many sweepers, ticket
collectors and Asstt. Station Masters
who will be very careful in helping
you in any way you like, but the
sector where help is actually needed
is neglected. The compartments that
should be cleaned are the third class
compartments, No Asstt. Station
Master goes there. Nobody looks
after their comfort. I am sorry to
have to say that this thing is wrong,
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people who give the greatest amount
of revenue to the Railways, and the
greatest amount of the revenues of
the Railways comes from the ordinary
third class passengers. Unless you
look after them, all the improvements
that you make will be useless. The
gross passenger earnings from third
class are seven times the earnings
from the higher classes. These are
the people who require your ameni-
ties. The other people can manage
to look after themselves because they
have money, but these people have
none.

Then, about ticketless travelling. In
1955-56 there were 69 lakh ticketless
travellers. My hon. friend would ask
me what remedy I have got to sug-
gest. My impression is that these
ticketless travellers are peopls who
travel short distances of 10, 15 or 20
miles, who work all the time in soma
small or big village or small town.
Why can’t we have cheap monthlv
return tickets for short distances? it
we adopt this remedy, I am sure some
of the difficulties would vanish. Then,
there are students who go to their
schools. They travel mostly without
tickets. If they are provided with
cheap return tickets, I am sure things
will really improve.

Now, these are some of the points
that I have to make. I am afraid my
time is up. I wanted to say a little
more, but I hope the Railway Minis-
ter would use his influence not to
increase the railway fares up to 30
miles, because it will make the life of
the poor people very hard and very
unbearable. It seems that this is not
engaging the attention of the Railway
Minister, because the whole Govern-
ment is responsible. I hope that
the Railway Minister will try his best
to provide amenities not only for the
rich but for the poor, to give better
monthly salaries to the Class IV staff
and not merely improve the condi-

tions of those who already get fat
salaries.

2 p.M.

Serr M. GOVINDA  REDDY
(Mysore): Mr. Vice-Chairman, before



3021 Budget (Railways), 1957-58

[Shri M. Govinda Reddy.]
1 proceed to make my own observa-
tions on the Budget, I would just like
to refer to a point made by Shri
Bhupesh Gupta yesterday. He was
warning the Railway Ministry while
referring to the harassment of some
of the workers by railway officers,
that he was not using in his speech
yesterday, the language which he is
accustomed to nor making the ges-

tures which he is accustomed to. He !

meant that we should take it just as a
sample of what he is capable of. I
regret that such very light remarks
should have fallen from the mouth of
one who is a Leader of a Party here.
He was referring to various harass-
ments without giving a single instance.
He was referring to differences being
brought about between husband and
wife, brother and sister, father and
daughter, father and son and what
not. Several attempts were made in
this House during Question Hour to
point out that some of the railway
workers were being victimised but
never did his Party or he himself
succeed in pointing out one single
instance. This House remembers one
instance which they made much of,
where they said that the railway
workers were victimised but when
the then Railway Minister, Shri Lal
Bahadur Shastri got up and said it
was not a case of railway workers
being maltreated but it was a case of
railway officers being confined by the
workers my hon. friend had nothing
tc say in reply. If anything the case
today is this. It is not a case of ill-
treating the workers. 1 think it is the
other way about. 1 was waiting to
catch the Bombay train in one of the
junction stations. It was middle of
the night and I was expecting the
train and when the train was due, the
Station Master was at pains to wake
up the pointsman. I don’t know what
he is called. The Station Master tried
to wake him up and he would not
wake up. The Station Master made
one attempt, then another attempt but
he was at a loss because there was no
other man and then he said: ‘Get up
fellow the train is due’ Do you
believe what he said? He said, ‘You
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go and attend to it. Why do you wake
me up? You do it. Everyday I am
doing it and why should you not do
it for one day?’ This is what I heard.
1 asked the Station Master what was
the matter. He said: “We are at the
mercy of these fellows.” In some of
the wayside stations where the station
headquarters are far from the villages
or any habitable quarters, the Station
Masters are entirely at the mercy of
the pointsman or gangmen or whoever
they are. There may be a stray case
of victimisation or ill-treatment here
and there but hon. Members on the
other side know that they have a very
sympathetic Administration here and
just a representation to the Minister
would do about it to mend matfers if
there are any such cases. Instead of
inciting workers with these wild ideas
of ill-treatment, harassment and so
on, it would be more useful as Mem-
bers of Parliament and as belonging
to the Opposition parties, to educate
the workers, instil into them a higher
sense of duty and a sense of the wel-
fare of the nation. In fact the Com-
munist Party in Russia or China or
any other country, they don’t indulge
in such irresponsible agitation. On
the other hand, I am glad that they
impress upon the workers that they
live for the nation, for the country,
that they are to strive for the welfare
of the country. The truth is that they
are made to put an output of 8 hours
in 6 hours. If 8 hours is the work-hour
limit, they are made to work for
10 hours. They willingly work. In
fact in this poor country, where every
ounce of national wealth added would
mean so much of social welfare, it is
the duty of everyone, not only work-
ers, but everyone, officers, ourselves,
etc. to work hard to increase the
national wealth. When that is the
case, that my hon. friend should
indulge in such not responsible atti-
tude, I sincerely regret and I entirely
agree with my hon. friend Dr. Sapru
who said that in India instead of
fighting for their rights, for the pro-
motion of which the Government is
very keen too, they should realise
their responsibilities and help the
nation to increase the national wealth.



023 Budget (Railways), 1957-58 - [ 28 MAY 1957 ]

When I spoke in March last, I tried |
to point out very broadly the pro-
gress that our Railways have made. In
fact it is a very good job that they
show and the financial results of this
year’s Budget have been pointed out.
I would not like to take the time of
‘the House by referring to those
results. I made some suggestions in
that connection. One point I made
was about the shortage of steel, struc-
tural and track materials etc. There 1
-was not convinced that a proper plan
was made. When we.were nearing
the completion of the First Plan, we
‘knew the commitments of the Second
Plan. All the requirements that the
Railways had in view could have been
foreseen even long before the First
Plan drew to a close. But that is not
the case. We see a shortage of all
these materials. Although the Rail-
ways have spent a little more than
what were allotted to them under the
Tirst Plan by the completion of that
Plan, still in the matter of essential
materials which were very necessary
for development work, I don’t think
“there was careful or bold planning.
Now we are well in the middle of the
first stage of the Second Plan and still
~we are faced with steel shortage, and
shortage of sleepers. The white Paper
refers, although very succinctly, to the
shortages. The shortages are, where
they require about 10,66,000 tons of
steel, they have got by December 1956
3-56 lakh tons and they expect
another 2 lakhs by the first quarter.
Even supposing that is to be received,
they will be falling short of about
their requirements of steel. Similarly
about rails, where the requirement is
4-55 lakh tons they have received
only 1'22 lakh tons. Where the
requirements of all kinds of sleepers
are 90 lakhs, I don’t know how much
‘they hope to receive. This House will
see that this raises a very serious
point. If the Plan is to be completed,
should it not be the responsibility of
the planners to see that these require-
ments are framed well beforehand and
arranged for? 1 am glad that they are
taking some active steps since March,
for procuring steel but was it not open

to them and was it not their duty to

-~
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have taken the

same steps much
before? -

Surr SHAH NAWAZ KHAN: It was
not possible.

N

Smrr M. GOVINDA REDDY:
Perhaps the hon. Deputy Minister
means that the railways were not tree
to procure steel and other require-
ments by themselves, that they were
dependent upon the supply Mission or
the D. G. S. I don't know if that
is a fact. Even supposing they were
not free to go outside the D. G. S. to
get these supplies, was 1t not incum-
bent upon them to impress upon the
D. G. 8. to make same efforts that they
are now making? They could have
asked the D. G. S. to make the same
efforts. Now, 1 am glad that even
though it is late, they have taken
these steps, but I would like to sug-
gest that instead of calling for global
tenders which 1s a very usual proce-
dure, they should ask the delegation

which  they are sending to
make the necessary procurement,
It is a matter of time and much

time would be lost if they were to
call for global tenders. In some cases
several years have elapsed before they
could get to accept any tenders.
That is the point which I would like
the Railway Ministry to go into. I
would very earnestly urge upon them
to go into this question of planning.
Well, why were the planners not able
to visualise all these requirements -
and why should they, in the first
year of the Second Plan be still expec-
ting to procure supplies which they
were in need for the very first year of
the Plan? I do not want any punish-
ment to be meted out. That is not
my object in suggesting this but they
should find out where the snag lay.

The next point that I .would like
to make is about the recruitment of
Scheduled Caste and Scheduled Tribe
candidates. Admittedly, there is no
progress and the position is very
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unsatisfactory. I am in public life for
twenty years and within these twenty
years I have realised that no honest
attempt has been made by the people
who belong to the upper classes and
people who are entrusted with the
task of allotting several vacancies to
the Scheduled Caste and Scheduled
Tribe candidates and to make such
recruitment. Well, Sir, the usual
thing is that in making allotment, all
vacancies which require technical
qualifications are allotted to the
Scheduled Caste and Scheduled Tribe
candidates. As everyone knows, it
is very hard for the candidates
belonging to the Scheduled Castes and
the Scheduled Tribes to take to Uni-
versity education. Secondly, having
no advisers, no people to guide them
there being no educated people to
guide them while choosing their
optionals, most of them are led away
by the simplest things and they choose
arts instead of science with the result
that you do not get very many people
with technical qualifications belonging
to the Scheduled Castes and Schedu-
led Tribes and even in the case of the
Backward Classes. When that is the
case, is it not sheer dishonesty to
allot only such vacancies to the Sche-
duled Castes and the Scheduled Tri-
bes as would make recruitment of
such candidates impossible? That is
I think the position now even in the
Railways; that is the position in other
Departments. The arguments advanc-
ed that sufficient number of Scheduled
Caste and Scheduled Tribe candidates
are not forthcoming is not true. In
the case of the Scheduled Castes, I
can give the hon. Minister twenty
names right now of graduates. They
are on my hands.

[

Sarr P. N. RAJABHOJ (Bombay):
More than that.

Sart M. GOVINDA REDDY: I am
speaking from my knowledge. I
have tried to find jobs for them. I
have even spoken to the Deputy
Home Minister about them and still I
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am unable to fix up these people.
The people are working in odd jobs
and many of them are unemployed
and they are all graduates. Would
it not be possible to take them and
train them? Even supposing they are
not qualified technically, would it not
be possible to train them? Sir, it is
the will that is needed here and I do:
not suppose there is the honest inten-
tion on the part of the officers who
are responsible for this to welcome
candidates from the Scheduled Castes
and the Scheduled Tribes. I am afraid,.
this mentality must go. There is great
dissatisfaction among the Scheduled
Castes and the Scheduled Tribes. They -
are disillusioned. In spite of all our
constitutional provisions, in spite of
the earnest efforts that the Govern-
ment are making, at lower levels this
is being hampered and the Scheduled
Castes today feel that they have no
faith in us. In fact, they are so agitat-
ed that this time in our elections they
said, “Whether there is the Congress
or not, our position is the same”. So,
Sir, it is not good for the country to
have these people, who are people to
whom admittedly society has done a
great  injustice, suffer from these:
handicaps. I would earnestly appeal
to the Minister. He has given an
assurance in the other House, but stilt
I would earnestly appeal to him to go
into this matter doubly and see that
'there would be no Scheduled Caste or
Scheduled Tribe vacancy left unfilled.

One more point I would like to
make. I am not going to refer to the
accidents themselves. It is about them
that I shall make a point, but I would
not go into the merits of them. I guess,
Sir, that perhaps the reason for the
Government to pass the Resolution
which they have passed in connection
with the Mehboobnagar accident
inquiry report is that a certain sense
of fear and apprehension prevails in
the higher official circles in the Rail-
ways. In fact, I would even say that
there is a certain demoralisation in
that class on account of the Mehboob-
nagar accident and the Ariyalur acci- =
dent. It was openly voiced in this
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House and I heard outside also that
responsible officers were not willing to
take any responsibility, were unwill-
ing to share any responsibility for
whatever happens. If the trains run
late, they say, “Let them run late, We

cannot take the responsibility of
speeding up the trains”. Officers even
of the status of General Managers

have this fear and apprehension. This
is a very serious matter to the Gov-
ernment. I humbly submit that when
an officer takes up the job he takes it
up subject to criticism of his work.
When a Member of Parliament comes
here to represent the people, he does
so subject to criticism. When a Min-
ister accepts the job of Minister, he
takes it up subject to public criticism.
It does not mean that when a man
does his duty he should not be asked
as to how he did a certain thing or
why he did it or why he did not do it.
Well, there is a puranic story. I do not
remember the context, but the story
runs thus: A king wanted to marry
a lady but she was not very willing
to marry him. He tried to give all
sorts of assurances and at last she ask-
ed one thing. She said, “When you ask
me ‘Why’ I will quit”. Well, Sir, this
mentality is there. I take it that it is
there. If this mentality is there, these
officers are just like that lady wheo
said, “If you. ask me ‘Why’, I will
quit you”.

Surr JASPAT ROY KAPOOR: But
bachelors are hardly competent to
talk of marriage.

Surr M. GOVINDA REDDY: I do
not know how far this attitude is res-
ponsible for the Government’s Resolu~
tion. Mine is a guess and I do not

_ insist  upon that to be a fact but I
would like to say that it is for the
Ministry to impress upon the officers
that they should take responsibility. I
am one of those people who believe
that sufficient discretion should e
vested with the officers and that red-
tapism should go. They must be free
to act and when they have the free-
dom to act, necessarily it means that
they are accountable for it. Some
officials may use this discretion well;
some officials may not use this dis-
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cretion well, but even if some should:
go wrong in using that discretion,
even if some should misuse the dis-
cretion entrusted to them, I would like
the Ministry to entrust responsibility
to the officers, entrust full discretion:
and give them freedom within those:
limits to act so that, by the use of
this discretion, the best in them is
brought out. I want them not to shirk
responsibility. I want them to enjoy-
more powers with the result that they
could put in more of output, increase
the efficiency of the railway servants-
and thereby help to achieve national
social welfare.

Thank you, Sir.

SHrRr B. B. SHARMA (Uttar Pra-
desh): Are they shirking work or res-
ponsibility?

Surt M. GOVINDA REDDY: That
is what it means.

o s wgmar (fag <) s L
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Surr T. BODRA (Bihar): Mr. Vice~
Chairman, I am conscious of all
achievements of the  Ministry of
Railways and I join Mr. Kunzru and
other speakers in giving them com-
pliments. As the time is sort, I will
confine myself to the local grievances
in my part of the country, especially
on the South Eastern Railway. There
is the new line between Noamundi
and Banspani, a distance of 18 miles.
Last* time in the month of July when
I visited the place Ifound that Messrs.
Mehar Singh & Co. Ltd. have sent
their servants, a number of Punjabis,
who had driven out the Adivasi
women, especially the widows for-
cibly from their hearths and homes.
Most of these women had children of
two to three years and even of one
year. When I brought this fact to the
notice of the Railway Minister and
also the Chief Engineer (Construc-
tion), South Eastern Railway, Garden
Reach, Calcutta this is the reply that I
got:
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“We have since enquired into the
complaint you have made vide your
letter quoted above, and find that
the houses said to have been forcib-
ly occupied by our contractors
Messrs. Mehar Singh & Co. were
actually taken on rent by the latter
and that the house owners actually
let out their houses of their own
accord. It therefore appears that
the actual facts were misrepresent-
ed to you during your visit to the
locality.”

Sir, it is surprising that an officer of
the rank of Chief Engineer of the
South Eastern Railway should have
had the audacity to write a letter like
this without enquiring into the case

. properly. They are very poor people;
those women are not having an income
of even Rs. 5. They are casual
labourers and they would not have let
out their houses like that.

[Mgr. Deputy CHAIRMAN in the Chair.]

They were forcibly driven out of their
houses by the servants of the contra-
ctor and without making a thorough
enquiry, the Chief Engineer should not
have written this letter. Sir, I am
happy that new railway lines are
being taken up but there should not be
such harassment of these poor people.

Secondly, when new lines are laid,
work is started before acquisition pro-
ceedings take place and plant and
crops are destroyed. When this fact
was brought to their notice, I get this
reply in that same letter:

“Regarding starting work on the
land prior to acquisition, this has
been done with the full consent of
the land owners and no destruction
of plantation and crops has taken
place anywhere. The State Gov-
ernment of Bihar are now finalising
land acquisition proceedings and it
is expected that adequate compen-
sation will be paid fo the affected
land owners shortly.”

'
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Here in the second paragraph of
thig letter, it was admitted by the
Chief Engineer, Construction, of the
South Eastern Railway, Calcutta, that
the railway lines were laid down with-
out proper acquisition of the lands
which belong to the Adivasis. I do not
object and the Adivasis do not object
to the development of the country, to
the construction of the railway lines.
But when it is common knowledge

" that all the lands belong to the Adiva-

sis, acquisition should have been made
by the District Officer of the district of
Singhbhum. Compensation ought to
have been paid before work was done.
Secondly, there was a good number of
sal trees, very good trees and what is
known as sarna. All these trees were
cut down. And, again, here on the
floor of the House we have been told
that sleepers are wanted and so many
development works are being held up
for want of sleepers. 1 say that if
there is devastation of forests like that
and if there is colossal cutting without
any sort of programme, certainly a
stage will come when it will be very
difficult for the Railway Ministry to
construct the railway lines for want of
sleepers. Again, I find that there are
other doublings of the railway lines,
namely, Manoharpur-Rourkela; Raj-
kharsawan-barajamda; and Rourkela-
Durg. Again I think of the lands on
which the railway lines are being built,
I have travelled on this line and what
I really find is that the lands have not
been acquired. The lines have been
Jaid out and the tenants, the Adivasis
are still paying the land rent to the
landlords. Therefore, I appeal to the
Railway Minister for seeing that the
payment of compensation money is
expedited, and the tenants should be
freed from the payment of land rent
to the landlords, when these lands
have already been used by the Railway
Ministry. -

Secondly, about the yards, a new
yard is being built up in Tatanagar.
A plan for the extension and re-model-
ling of the facilities in the existing
traffic and marshalling yard and the
goods shed at Tatanagar has been
finalised and the estimates are under
preparation. An assistant engineer has
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been specially posted at the station for
this purpose. The Railway has also
initiated steps for acquiring additional
land at Adityapur. Adityapur is
about six miles or five miles to the
west of Tatanagar. A new yard is
being constructed at Tatanagar and
also at Rourkela. Again, the question
of land acquisition will come in.
Apgain, I wish to emphasise that all
these lands are owned by the Adivasis
and if these are taken over, the Rail-
way Minister ought to see, the Rail-
way Board ought to see, that the land
acquisition proceedings are finalised
and compensation money is paid.

.Coming to staff quarters and train-
ing facilities, during the First Five
Year Plan period, 15,000 quarters have
been built and in the Second Five Year
Plan 66,000 quarters have been plan-
ned to be built. In this connection, I
would like to submit that the quarters
that are being built are not modern
and some of them are just pigeon-
holes. When so many crores of rupees
are being set apart for the building of
staff quarters, and modern engineers

are there, some responsible officer
should see the plan and the plan
should be approved, actually before

these quarters are built, and some sort
of inspection should be carried out
after the quarters have been construc-
ted.

Now, Sir, about the training and
unemployment, Rs. 3 crores have been
allocated in the Second Five Year Plan
for training facilities to 7,000 railway
personnel of different categories. But
unfortunately no reservations for sche-
duled Tribes or Scheduled Castes or
Backward Classes have been made.
Again, I will bring it to the notice of
the Railway Minister that there is the
Chittaranjan Locomotive Works; the
Khargpur Railway Institute; the Sini
Signalling School; the Jamalpur Rail-
way Technical Institute; the Perambur
Coach Factory; the TELCO Locomo-
tive Works. I would like to know how
many members of the Scheduled Tri-
bes, Scheduled Castes and Backward
Classes have been employed in these
institutions. It is very sorry to note,

>
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just as Mr. Govinda Reddy has been
saying, this lack of honest will on the
part of the officials and the dishonest
intention of some of the people who
are at the helm of the Administration.
That is the reason why the Scheduled
Tribes, Scheduled Castes and Back-
ward Class people are not being absor-
bed, although there are so many insti-
tutions for technical training run by
the Railways.

The next point is about electrifica-
tion. There is provision for electrifi-
cation from Asansol to Rourkela from
Rajkharsawan to Noamundi; and
Moghalsarai to Gomoh, I also request
that these things may be kindly ex-
pedited.

The next point I come to is the
construction of 842 miles of new rail-
way lines mainly to serve the require-
ments of coal and steel industries. The
whole House knows that there are iron
mines in Binai and Chirimiri in the
district of Mayurbhanj in Orissa. Again
there are iron ores in Keonjhar, mines
in Rourkela and in the district of
Sundargarh. There are coalmines in
Surguja and there are cement facto-
ries in Palama. What I would suggest
is that for the national development,
for the development of the whole
country, where there are coalmines,
iron ores, cement factories, etc. and
especially when this Rourkela steel
plant is going to be constructed, rail-
way lines should be laid in these dis-
tricts as early as possible.

The next thing is about the renewal
of about 8,000 miles of existing track
which has fallen into arrears due to
shortage of rails and sleepers. Again,
I would like to emphasise that the
Railway Minister should take it up
with the agriculture department or
whatever department is in charge of
forestry. There is colossal devastation
of the forests of Chota Nagpur. The
forests grow a number of timber trees
of sal and if the forests of Chota
Nagpur are reserved, there will be no” '
lack of sleepers. I am sure the Rail-
way Minister will agree that the colos-
sal destruction and deforestation is
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harmful not only to the tribals, to the
Adivasis, the inhabitants of the forests,
but it is also detrimental to the
national wealth—to the Railway Min-
istry and other Ministries which are
bent upon improving the lot of the
country. \

Again, I come to the conversion of
, 265 miles of metre gauge line into
broad gauge. Only yesterday when
the question was brought forward in
the Lok Sabha by Mr. G. P. Sinha, Mr.
M. M. Shah, Minister for Industry,
replied that the Russian experts had
recommended that a site near Ranchi
would be the best available site for
locating the plant. The Government
have not yet considered the question of
construction of a railway line from
Bokaro to Rourkela. This is still
under consideration and these and
allied questions should be decided at
an early date. The main reason for
the delay in the location of a site near
Ranchi for the heavy machine building
plant appears to me to be the lack of
a broad gauge line from Muri to
Ranchi. Now, the whole House knows
that in Muri there is the Indian Alu-
minium  Factory and Lohardaga
bauxite mines are at a distance of
about 60 miles. There is only a metre
gauge line from Muri to Lohardaga.
When the country is in need of alumi-
nium, when at Lohardaga there is a
bauxite mine, it is high time that the
railway track between Muri and
Lohardaga should be converted into
broad gauge.
(Time bell rings.) Only a few minutes
more.

Mr. DEPUTY CHAIRMAN: You
have already taken about 12 minutes.

Surr T. BODRA: All right. About
three minutes more.
Mr. DEPUTY CHAIRMAN: Not

three minutes more.
is 2-40 now.

Please close. It

Surt T. BODRA: I was submitting
that the main reason for not having
the machine building plant at Ranchi

was the want of a B.G. Line from Muri
to Ranchi. I would appeal to the Rail-
way Minister to have this, so that the
Ranchi people may have the benecfits..

Coming to the staff and labour wel~
fare problems, I would suggest sepa-
rate schools for their children; sepa-
rate hospitals for them: holiday
homes for the tired workers; labour
co-operative societies, where they can
get foodstuffs and clothes at conses-
sional rates; loans for building their
own houses especially for Class III
and Class IV staff; earned leave and
sick leave for Class III and Class IV
staff should be given generously. They
are still given at present under the
rules, but the rules have been made
very stiff.

Now, Sir, about the employment of
Adivasis, I am very sorry to say that
the D.M.E. at Chakradharpur with the
only railway hostel in the South Eas-
tern Railway is very adamant in the
matter of employing Adivasis.
One fellow, Mr. Bharat Houhaga,
only day before yesterday wrote to
me a letter. He writes thus:

“F FFAT AT AH IS GATET
¥ o7 Q4% § 99%T g | §O A9
etz § 3 wivas s7 F
REERIETARE IR O ST E |
oA mfzaret v gfer fe ¥
Z g Al & fEEr ag Ed A
3 A wfmmar o W4 Eg
9eus So =y qAFIT 7 WY § wfus
wifearar § 5 aa%Es § 1 mg A0
F1 %5 gar faae & i« faell g A
TfZ@ &N B AT TH | FHW o
qHo S0 FQAT A § AT FAT To THo
So FEATZATE | @ FT T &9 Tam
AT & £ Ao uwo o azed g1 X |
gar Affavw § | FH gRETA oW
gt o § Ay w om0 7

Sir, these things are getting
rampant, and I appeal to the Railway
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Minister to keep a vigilant watch over
the D.M.E. who is so very adamant in
the matter of employing Adivasis.
Specially when I come to the ques-
tion of Ranchi, it is a Hill Station,
and if the Government wants to
develop Ranchi, I would state that all
industrial and technical schools
should be located at Ranchi.

ALLOTMENT OF TIME FOR DIS-
POSAL OF GOVERNMENT
BUSINESS

Mr. DEPUTY CHAIRMAN: Before
I call upon the next speaker, I would
like to make an announcement.

I have to inform Members that the
Business Advisory Committee at its
meeting held today has allocated time
as follows for Government business
during the remaining part of the cur-
rent session of the Rajya Sabha:—

1. The Railway Protection

Force Bill, 1956. (Con- T hour
sideration and passing. 30 minutes
(in addition
to the time

already taken)

2. The Industrial Disputes
(Amendment) Bill 1957,
(Consideration and pass-
ing).

2 hours

3. The Coal Bearing Areas
(Acquisition and Deve-
lopment) Bill 1957,
(Consideration and pass-

ing).

2 hours

The life Insurance Cor-
poration (Amendment)
Bill; 1957. (Consideration

and passing). 3 hours

wn

. The Reserve Bank of ]
India (Amendment) Bill,
1957. (Consideration and
passing). 2 hours

for both

6. The state Bank of India

(Amendment) Bill, 1957.

(Consideration ana pass-

ing).
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7. The Central Sales Tax
(Amendm-~nt) Bill 1957,
(Consideration and re-
turn),

8. The Appropriation (No. 3)
Bill 1957. (Consideradon
and return). i

2 hours

30 minutee

In order to be able to complete the-
business by the 31st May, 1957, which
is the day fixed for the adjournment
of the current session, the Committee
has recommended that the House-
should _curtail the lunch recess on
each day by half an hour and should:
also sit till 6 p.m. daily.

Regarding today’s discussion, I have-
still got about 20 names. Hon. Mem-
bers will take 10 minutes each so that
at least 12 more can have a chance.

THE BUDGET (RAILWAYS),.
1957-58—GENERAL DISCUSSION—
continued.

Mr. DEPUTY CHAIRMAN: Mr.
Bheron Prasad.
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